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T, 1460(3T).— Fea [T TLATL, T TSHE ATAHTT 1956 (1956 1 48) (5rF =7H =76 72T
I ATATAAH FgT AT 2) T &7 3% o0l ST-GTT (1) BT T& ARRAT T TART FId g, g THTLTT T ST
& TET T [T ST F ATAAE forer §# NH927D & .+t 3.665 & . #1.72.2 (Wggar |t Haq 9%
HFIA TS STHANT) Teh o J-GUE o (FHIT (TS THLOT/TEE Mee Aigd 2-7H/4-T FT FTT A1S), LT,
T 3T TATAT & AT TSI o (o107 ag ST AuTerd g orerer |@ferd v |i= staqg=r § & @ g,
Tt I T TSI T o AT ST 0 AT HLAT & |

Fr¢ oft =afcr, ST 3<% 9 & RBaeg &, 5 sfafaam £ g 37 f s7-am1 (1) F o9l @=iw
TSI o TorT UHT qIF o ITANET 92 TSI § TH ATSEEAT & TR il a0 & e & & ae st
AT TR T FHAT |

UHT Tedsh AT Feaq YTy il orfad & 7 & sl ST oY IaH I8 AT ATerhiad
T ST it Frerw wfareTey, sratreRat s s &9 7 77 fRt e TeeEe g g7 ST srEew [ m
S UEAT st it gAaTs F TATq aAqT UHT ST = 7 F T, AR A of, o T arfer T sraeqs
THA, AT GIT IT AT STTIIT T ST T FHIT AT STATATT FHT AT |

IF At &t &7 39 A IT-LTT (2) 3 el Teqw wriesRTy g oA war s o7 saer sifaw
g |

2034 GI/2026 (1)
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TH ATAAT o AT ST ATAT I F LT AT A= AL TAH TR & I FATAT | 3TAH
3T IAHT Raeg AThAT gIT Mo 6T ST aehat & |

AL
ST T o SATHAE f5er § NH927D o f&.#1. 3.665 & . #1.72.2 3 oI TS il ST aret ST
TIRT SrraT §3=AT Aigd S &1 |@ferd Fewor
TS T AT [ ISEEIEIEASIEEHE
EALEY I H&AT S T TR || i i T CLEIER ] S FT BT
HEaT (SIRIRESIE) (BFT)
1 2 3 4 5 6
T T ATH: STTHATC
AT T AT ST
1 140/Paiki RECARA] ERET 0.0015 (%47 0.0015
2 158/Paiki GRGORA] EMEE] 0.0151 (%X 0.0151
3 177/Paiki GRGORA] EREL 0.0023 (z%7¥ ) 0.0023
4 191/Paiki IBELl SMPEI 0.0206 (¥4 0.0206
5 195/Paiki IGEl SREG] 0.1377 (%47 0.1377
6 20/Paiki GRCORA] EREL 0.0996 (ZF7¥ ) 0.0996
7 364/Paiki GRCORA] EREL 0.0149 (Z%77) 0.0149
8 4/Paiki GECARA] SRPEI 0.0189 (¥4 0.0189
T T AR HIST ATaLT
9 564/Paiki GRCORA] I GRS - 3T 0.0024 (z%7T ) 0.0024
10 586/Paiki BE(l EMEE] 0.0009 (Z%7T ) 0.0009
11 588/Paiki IGEil EREG] 0.0105 (FFa7) 0.0105
12 858/Paiki GECARA] T AT - 3 0.0173 (FFTY) 0.0173
UEEIEICHEE R
13 219/Paiki GRCORA] EMEE] 0.0153 (%77 0.0153
14 3/Paiki IGEl EREG] 0.0074 (%4 0.0074
15 499/Paiki IBEL EIRIRE 0.0797 (%4 0.0797
16 506/Paiki BE(l T GTET -3 0.0143 (%77 0.0143
17 511/Paiki GRCORd] EMEE] 0.0254 (z%7T ) 0.0254
18 528/ Paiki IBEL EMPE 0.4858 (¥4 ) 0.4858
19 530/Paiki BEil EMEE] 0.0282 (z#7¥ ) 0.0282
20 531/Paiki REL EMRE 0.2046 (3#:47 ) 0.2046
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21 532/Paiki ERPE] 0.1424 (ZF¥) 0.1424
22 533/Paiki T GTET -3 0.5303 (FF=a¥) 0.5303
23 537/Paiki ST 0.0009 (FF=a¥ ) 0.0009
24 56/Paiki EIREERI 0.1785 (%47 0.1785
25 570/Paiki SRPEI 0.0324 (%17 0.0324
26 571/Paiki ST 0.0193 (ZF=a¥) 0.0193
27 600/Paiki ST 0.0286 (FF=a¥) 0.0286
28 626/Paiki ERPE] 0.1141 (FF¥) 0.1141
29 76/ PAIKI ERPE] 0.0127 (%47 0.0127
30 77/Paiki ERPE] 0.0055 (FF¥ ) 0.0055
UEEIGICHCR S

31 151/Paiki SMPEI 0.0561 (%47 0.0561
32 154/Paiki ERPK] 0.1118 (ZFa¥) 0.1118
33 156/Paiki ERPE] 0.0152 (FFa¥) 0.0152
34 206/Paiki EREL 0.1757 (ZFa¥) 0.1757
35 213/Paiki EMEE] 0.0698 (FFaT) 0.0698
36 219/Paiki ERPK] 0.1115 (ZFA¥) 0.1115
37 243/Paiki EREL 0.7684 (FFI¥) 0.7684
i T AT gEE AT

38 121/Paiki ERET 0.5558 (2FIY) 0.5558
ATTE T ATH: AT HIEHAT

39 668/Paiki ERPE) 0.0152 (FF¥) 0.0152
UEEIGIGH I

40 493 EMEE] 0.0209 (FFaT) 0.0209
T T AT AT

41 135 ST 0.0903 (ZF¥ ) 0.0903
42 142 ST 0.047 (F27T) 0.047
43 143 EREG] 0.0746 (FFT7) 0.0746
44 207 EMPE 0.0502 (%) 0.0502
45 220 EMEE] 0.1348 (FF7X) 0.1348
46 290 EMEE] 0.3101 (FFaX) 0.3101




THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(ii)]

47 309 IEEL ST 0.0985 (=4 ) 0.0985
48 318 IEEL ST 0.0907 (ZF=a¥) 0.0907
49 319 IEEL ST 0.0525 (FFa¥ ) 0.0525
50 320 GREARA] EMEE] 0.0412 (ZFa¥) 0.0412
51 321 BEL ERPE] 0.1204 (ZFa¥) 0.1204
52 322 LTS ST 0.0351 (ZFa¥) 0.0351
53 323 IEEL ST 0.1301 (ZF=a¥) 0.1301
54 325 EEL EMEE] 0.0131 (FFaX) 0.0131
55 326 IGEl SREG] 0.0192 (FFaY) 0.0192
UEEIKICHC G

56 355/Paiki EEL ERPE] 0.0171 (%% 0.0171
T T T FATES

T T ATH: HIT ATSAT

57 260 LR T GTET - o 0.338 (F27X) 0.338
58 267 LR T GTET - o 0.1819 (FFa¥) 0.1819
59 284 GREARAS T GTEr - o 0.2663 (FF=a¥ ) 0.2663
60 286 IEEL ST 0.2805 (F#=a¥ ) 0.2805
61 303 EEL ERPE) 0.1059 (FFI¥ ) 0.1059
62 319 EEL ERPE) 0.0225 (FFI¥ ) 0.0225
63 409 IEEL T GTEr - o 0.1395 (Z#=a¥ ) 0.1395
64 410 BEL EMEE] 0.0118 (FFaX) 0.0118
65 415 EEL ERPE) 0.0695 (FFI¥ ) 0.0695
66 416 BEL ST 0.0677 (ZFI¥) 0.0677
67 422 IGEl GEED 0.4148 (%47 0.4148
68 425 RECaRA] EMPE 0.0098 (¥4 0.0098
69 427 BEL ST 0.0416 (ZFI¥) 0.0416
70 428 EEL ST 0.3612 (F¥) 0.3612
71 429 TR SREE 0.7777 (%4 0.7777
72 436 IGEl EREG] 0.0569 (¥4 ) 0.0569
73 440 AT ST 0.022 (%47 0.022
74 446 IGELl ST 0.1505 (%47 0.1505
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75 447 SREGH 0.0452 (3Fa7) 0.0452
76 449 ST 0.0247 (ZF=a¥) 0.0247
77 589 ST 0.0405 (ZFa¥ ) 0.0405
78 589 EMEE] 0.0581 (FFa¥) 0.0581
79 657 EMEE] 0.2839 (FFaX) 0.2839
80 736 ST 0.0663 (FFa¥ ) 0.0663
81 739 ST 0.0024 (ZF=a¥) 0.0024
82 740 T GTET - o 0.0277 (%47 0.0277
83 779 SREG] 0.0128 (FFaY) 0.0128
84 828 ERPE] 0.0727 (Z#a¥) 0.0727
85 844 ERPE] 0.0312 (FFa¥) 0.0312
86 S;?kisurvey No. 8/ EREE 0.08 (ZF47) 0.08
i FT AT @

87 120 ERPE] 0.1414 (ZFa¥) 0.1414
88 1241 ST 0.0093 (FF¥ ) 0.0093
89 1250 ERPE) 0.042 (F277) 0.042
90 135 EMEE] 0.1895 (FFa¥) 0.1895
91 144 ERPK] 0.342 (FF27T) 0.342
92 1442 ERPE) 0.4935 (FFI¥) 0.4935
93 1443 ERPE) 0.0145 (ZF¥) 0.0145
94 1455 EMEE] 0.0102 (FFaX) 0.0102
95 1474 SREGH 0.0273 (%47 0.0273
96 1519 ST 0.1145 (ZFI¥) 0.1145
97 1525 ST 0.1025 (ZFI¥ ) 0.1025
98 1526 EMEE] 0.1068 (ZFaT ) 0.1068
99 210 EMEE] 0.0006 (FFaT) 0.0006
100 239 ST 0.1682 (FFI¥ ) 0.1682
101 241 ST 0.0176 (ZFI¥) 0.0176
102 242 EMPE 0.1033 (%) 0.1033
103 264 ST 0.1664 (FFa¥) 0.1664
104 267 ST 0.3291 (%47 0.3291
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105 35 EMEE] 0.024 (2%7) 0.024
106 38 EIRIRE] 0.0162 (FFT) 0.0162
107 49 EREL 0.2697 (FFT) 0.2697
108 84 EMEL 0.1091 (F%7T) 0.1091
T T AR AU (Fe)

109 104 T G - A 0.9025 (FF2a¥ ) 0.9025
110 226 EMEL] 0.001 (F%7T) 0.001
111 227 SRPEI 0.0285 (%47 0.0285
112 229/ Paiki/ 3 [EREEEI 0.0442 (FFAT) 0.0442
113 244 EMEL] 0.1458 (FFT) 0.1458
114 28 EREL 0.0848 (FF27¥) 0.0848
115 490 EREL 0.6163 (%77 0.6163
116 501 EMEE] 0.0028 (%77 ) 0.0028
T T AT AL

117 571 EMEL] 0.0186 (FF27¥) 0.0186
118 580/Paiki 1 SRPEI 0.0428 (%I 0.0428
119 580/Paiki 2 IEREEEI 0.0383 (%47 0.0383
120 581 EMEL] 0.026 (FF7) 0.026
121 /o;:izl:r;/ey No. 223 2T 0.057 (FF7) 0.057
UEEIGICHCICICIECREY

122 173 ERET 0.0636 (2FIY) 0.0636
123 53 EMEE] 0.0681 (%77 ) 0.0681
124 82 EREL 0.0011 (FFT) 0.0011
125 S'd Survey No.40/ CREn 0.0339 (ZFa7) 0.0339
ATTe =T ATH: STLTIT

126 649 EMEE] 0.2451 (FFT) 0.2451
127 666 EREE] 0.0431 (%77 0.0431
128 667 EMEE] 0.0069 (FFaT ) 0.0069
129 762 ST 0.1593 (%47 0.1593
130 764 EMEE] 0.3609 (FFa¥) 0.3609
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T T AT FEATOAT

131 463 ST 0.058 (ZF77) 0.058
UEEIGICHEIEIES

132 1007 ERPE] 1.024 (FF97) 1.024
133 1026 EIRIRE] 0.2453 (FFaX) 0.2453
134 1029 ST 0.3843 (FFa¥) 0.3843
135 1035 ST 0.4848 (ZFa¥) 0.4848
136 1090 IEREEEL 0.6681 (FFa¥ ) 0.6681
137 1091/2 SMPEI 0.4066 (ZFT7) 0.4066
138 1092 ERPE] 0.2402 (FFI¥) 0.2402
139 1103 EREL 0.9849 (ZFa¥ ) 0.9849
140 1104 EIRIRE 0.0332 (2FT7) 0.0332
141 1105 EINIRES 0.2372 (F4¥) 0.2372
142 1106 EINIRES 0.6133 (ZFa¥) 0.6133
143 1107 EINIRES 0.568 (F277) 0.568
144 1108 EIRIRE 0.1081 (¥4 0.1081
145 1271 SREGH 0.75 (FT7) 0.75
146 1272 ERPE) 0.2638 (FI¥) 0.2638
147 1280 EREL 1.9984 (FFTT ) 1.9984
148 1327 SRPEI 0.0075 (%47 0.0075
149 1376 ERPK] 0.4761 (FA¥) 0.4761
150 1378 ERPE) 0.167 (ZF27T) 0.167
151 1384 ST 0.5111 (FF¥) 0.5111
152 1398 EMEE] 0.5031 (FFaT) 0.5031
153 1400 EMEE] 0.0092 (FFaT) 0.0092
154 1402 ST 0.2365 (FFI¥) 0.2365
155 1407 ST 0.4834 (ZF¥) 0.4834
156 1413 EMPE 0.0095 (%) 0.0095
157 1490 EMPE 0.6296 (¥ ) 0.6296
158 1516 EMEE] 0.3197 (FFaX) 0.3197
159 1539 EMEE] 0.0394 (FFa¥) 0.0394
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160 1603 LT EREL 0.2796 (FFaX) 0.2796
161 1639 BELI EMEL] 0.0234 (FFT) 0.0234
162 1666/2 IGEil IEREEEI 0.1134 (FaX) 0.1134
163 1686 EEL EIRIRE] 0.5109 (FFa¥) 0.5109
164 1693 EEL EMEE] 0.2444 (FFAT) 0.2444
165 1699 BELI EMEL] 0.653 (F%7) 0.653
166 1700 BELI EMEL] 0.259 (F%7) 0.259
167 413 IGELl SRPEI 0.0831 (%47 0.0831
168 941 GECARA] TEE A 0.0404 (ZFT7) 0.0404
169 960 BELI EMEL] 0.3588 (ZF27¥ ) 0.3588
170 966 BELI EMEL] 0.3651 (FF2T) 0.3651
171 967 REL EMEE] 0.4026 (ZFaT) 0.4026
172 968 REL EMEE] 0.5682 (ZFa¥ ) 0.5682
173 975 BELI EMEL] 0.0064 (FFT) 0.0064
174 /OPI:izurvey No-173 |l pety ST 1.2404 (FFRT) 1.2404
175 S(';: /i::;:iey No- v 2w 0.1069 (FF7) 0.1069

Total 33.0602

[T, /. RW/NH/12012/03/2016/PS-4/GJ/3a/3A]
g srHaET, e

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 19th March, 2026

S.0. 1460(E).— In exercise of powers conferred by sub-section (1) of section 3A of the National Highways
Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after being satisfied that for
the public purpose, the land, the brief description of which is given in the Schedule below, is required for building
(widening/two lane with paved shoulder/four laning etc.,), maintenance, management and operation of NH927D in the
stretch of land from Km. 3.665 to Km. 72.2 (MAHESUL SEVA SADAN SARU SECTION ROAD JAMNAGAR) in
the district of JAMNAGAR in the state of GUJIARAT, hereby declares its intention to acquire such land. Any person
interested in the said land may, within twenty-one days from the date of publication of this notification in the Official
Gazette, object to the use of such land for the aforesaid purpose under sub-section(1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority in writing and shall set out the grounds thereof
and the Competent Authority shall give the objector an opportunity of being heard, either in person or by a legal
practitioner, and may, after hearing all such objections and after making such further enquiry, if any, as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act shall be final.
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The land plans and other details of the land to be acquired under their notification are available and can be
inspected by the interested person at the aforesaid office of the Competent Authority.

SCHEDULE

Brief Description of the land to be acquired with or without structures falling NH927D in the stretch of land from Km.

3.665 to Km. 72.2 in the district of JAMNAGAR 1in the state of GUJIARAT

|State: GUIARAT || District: JAMNAGAR |
SI. No. Survey/Plot Type of Land Nature of Area Area
Number Land (in Local Unit) (in Hectares)
Lt | 2 [ T I 5 | 6 |
|Taluk: Jamnagar |
|Village: Theba |
|1 || 140/Paiki ||G0vernment ”Kharabo ” 0.0015 (Hectare )“ 0.0015|
|2 ||158/Paiki ||G0vernment ”Jarayat ” 0.0151 (Hectare )“ 0.0151|
|3 || 177/Paiki ||G0vernment ”Kharabo ” 0.0023 (Hectare )“ 0.0023|
l4 |[191/Paiki |[Private |[Jarayat | 0.0206 (Hectare || 0.0206|
5 ||195/Paiki |[Private |[Jarayat | 0.1377 (Hectare )| 0.1377]
|6 ||20/Paiki ||G0vernment ”Kharabo ” 0.0996 (Hectare )“ 0.0996|
|7 ||364/Paiki ||G0vernment ”Kharabo ” 0.0149 (Hectare )“ 0.0149|
|8 ||4fPaiki ||G0vernment ”Jarayat ” 0.0189 (Hectare )“ 0.0189|
|Village: Mota Thavariya |
POT
9 564/Paiki Government KHARABO - 0.0024 (Hectare ) 0.0024
A
10 ||586/Paiki |[Private |[Jarayat | 0.0009 (Hectare || 0.0009)
|11 ||588/Paiki ||Private ||Jarayat ” 0.0105 (Hectare )“ 0.0105|
POT
12 858/Paiki Government KHARABO - 0.0173 (Hectare ) 0.0173
A
[Village: Vijarkhi |
|13 ||219/Paiki ||Government ||Jarayat ” 0.0153 (Hectare )” 0.0153|
|14 ||3/Paiki ||Private ||Jarayat ” 0.0074 (Hectare )” 0.0074|
lis |l499/Paiki ||Private ||Bagayat | 00797 (Hectare ) 0.0797]
16 506/Paiki Private bot Kharabo - 0.0143 (Hectare ) 0.0143
17 |l511/Paiki ||Government  |[yarayat | 0.0254 (Hectare ) 0.0254
18 |l528/ Paiki ||Private |lvarayat || 04858 (Hectare )| 0.4858|
19 |l530/Paiki ||Private |lvarayat | 0.0282 (Hectare )| 0.0282|
2o |l531/Paiki ||Private |lvarayat | 02046 (Hectare )| 0.2046|
L1 |l532/Paiki ||Government  |[yarayat | 0.1424 (Hectare )| 0.1424
2 533/Paiki Government Z"t Kharabo - 0.5303 (Hectare ) 0.5303
23 ||537/Paiki |[Private |[Jarayat | 0.0009 (Hectare )|| 0.0009)|
24 56/Paiki Private Binkheti 0.1785 (Hectare ) 0.1785
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25 570/Paiki Private Jarayat 0.0324 (Hectare ) 0.0324
26 ||571/Paiki |[Private |Jarayat | 0.0193 (Hectare )| 0.0193]
27 |l600/Paiki ||Government  ||Jarayat | 0.0286 (Hectare || 0.0286|
28 ||626/Paiki |[Private |Jarayat | 0.1141 (Hectare || 0.1141]
|29 ||76/ PAIKI ||Private ”Jarayat ” 0.0127 (Hectare )” 0.0127|
130 |177/Paiki ||Private |[Jarayat | 0.0055 (Hectare )| 0.0055|
|Village: Sapda |
|31 ||151/Paiki ||Government ”Jarayat ” 0.0561 (Hectare )” 0.0561|
|32 ||154/Paiki ||Private ”Jarayat ” 0.1118 (Hectare )” 0.11 18|
|33 ||156/Paiki ||Private ”Jarayat ” 0.0152 (Hectare )” 0.0152|
|34 ||206/Paiki ||Government ”Kharabo ” 0.1757 (Hectare )” 0.1757|
|35 ||213/Paiki ||Private ||Jarayat ” 0.0698 (Hectare )” 0.0698|
136 |l219/Paiki ||Private |[Jarayat | 0.1115 (Hectare )| 0.1115]
|37 ||243/Paiki ||Government ”Kharabo ” 0.7684 (Hectare )” 0.7684|
|Village: Dhudasiya |
|38 ||121/Paiki ||Government ”Kharabo ” 0.5558 (Hectare )” 0.5558|
[Village: Nani Matli |
139 |l668/Paiki ||Private |[Jarayat | 0.0152 (Hectare )| 0.0152]
|Village: Pasaya |
l40 |l493 ||Private |[Tarayat | 0.0209 (Hectare )| 0.0209)
|Village: Modpar |
l41 1135 ||Private |[Tarayat | 0.0903 (Hectare )| 0.0903]
l42 [[142 ||Private |[Tarayat | 0.047 (Hectare )| 0.047|
143 1143 ||Private |[Tarayat | 0.0746 (Hectare )| 0.0746]
|44 ||207 ||Private ||Jarayat ” 0.0502 (Hectare )” 0.0502|
l4s 1220 ||Private |[Tarayat | 0.1348 (Hectare )| 0.1348|
l46 1290 ||Private |[Tarayat | 03101 (Hectare)|| 0.3101]
l47 1309 ||Private |[Tarayat | 0.0985 (Hectare || 0.0985|
l48 1318 ||Private |lvarayat | 0.0907 (Hectare )| 0.0907]
l49 1319 ||Private |lvarayat | 0.0525 (Hectare )| 0.0525|
150 1320 ||Government |[yarayat | 0.0412 (Hectare ) 0.0412|
51 1321 |[Private |varayat | 0.1204 (Hectare )| 0.1204]
|52 1322 ||Government  |Jarayat || 0.0351 (Hectare )| 0.0351|
153 1323 |[Private |varayat | 0.1301 (Hectare )| 0.1301]
l54 1325 |[Private |varayat | 00131 (Hectare)| 0.0131]
55 1326 |[Private |varayat | 0.0192 (Hectare)| 0.0192]
|Village: Matva |
156 |1355/Paiki |[Private |[Tarayat | 00171 (Hectare )| 0.0171|
Taluk: Kalavad
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Village: Moti Matli
POT
57 260 Government KHARABO - 0.338 (Hectare ) 0.338
A
POT
58 267 Government KHARABO - 0.1819 (Hectare ) 0.1819
A
POT
59 284 Government KHARABO - 0.2663 (Hectare ) 0.2663
A
l60 1286 |[Private |lvarayat || 02805 (Hectare ) 0.2805|
l61 1303 |[Private |lvarayat || 0.1059 (Hectare ) 0.1059)
l62 1319 |[Private |[Jarayat | 0.0225 (Hectare || 0.0225|
POT
63 409 Private KHARABO - 0.1395 (Hectare ) 0.1395
A
l64 1410 |[Private |[Jarayat | 0.0118 (Hectare || 0.0118]
l65 |l415 |[Private |[Jarayat | 0.0695 (Hectare || 0.0695|
l66 1416 |[Private |[Jarayat | 0.0677 (Hectare || 0.0677]
l67 1422 |[Private |[Road | 0.4148 (Hectare || 0.4148]
l68 1425 Government ~ |[Jarayat | 0.0098 (Hectare )|| 0.0098]|
l69 |l427 ||Private |lTarayat | 0.0416 (Hectare )| 0.0416]
170 |l428 ||Private |[Tarayat | 03612 (Hectare)|| 0.3612|
|71 ||429 ||Government ||Jarayat ” 0.7777 (Hectare )” 0.7777|
72 1436 ||Private |[Tarayat | 0.0569 (Hectare || 0.0569)
|73 ||440 ||Government ||Jarayat ” 0.022 (Hectare )” 0.022|
|74 ||446 ||Private ||Jarayat ” 0.1505 (Hectare )” 0.1505|
175 |l447 ||Private |[Tarayat | 0.0452 (Hectare )| 0.0452|
176 1449 ||Private |[Tarayat | 0.0247 (Hectare )| 0.0247]
|77 ||589 ||Government ||Jarayat ” 0.0405 (Hectare )” 0.0405|
178 |l589 ||Private |[Tarayat | 0.0581 (Hectare || 0.0581]
|79 ||657 ||Govemment ||Jarayat || 0.2839 (Hectare )” 0.2839|
[0 1736 ||Private |lvarayat | 0.0663 (Hectare )| 0.0663|
ls1 1739 ||Private |lvarayat | 0.0024 (Hectare ) 0.0024]
POT
82 740 Government KHARABO - 0.0277 (Hectare ) 0.0277
A
ls3 1779 ||Private |lvarayat | 0.0128 (Hectare ) 0.0128]
[s4 1828 ||Private |lvarayat | 00727 (Hectare )| 0.0727]
l8s 1844 ||Government  |[Jarayat | 00312 (Hectare ) 0.0312]
86 I?ifkismey No. 8/ Hipivate Binkheti 0.08 (Hectare ) 0.08
Village: Khandhera
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87 120 Government Jarayat 0.1414 (Hectare ) 0.1414
188 1241 |[Private |Jarayat | 0.0093 (Hectare || 0.0093]
189 ll1250 ||Private |[Jarayat | 0.042 (Hectare )| 0.042)|
190 1135 |[Private |Jarayat | 0.1895 (Hectare || 0.1895]
|91 || 144 ||Private ”Jarayat ” 0.342 (Hectare )” 0.342|
02 |[1442 |[Private |Jarayat | 0.4935 (Hectare || 0.4933|
193 |[1443 |[Private |Jarayat | 0.0145 (Hectare )| 0.0145|
|94 ||1455 ||Private ||Jarayat ” 0.0102 (Hectare )” 0.0102|
195 |[1474 |[Private |Jarayat | 0.0273 (Hectare || 0.0273]
196 |[1519 |[Private |Jarayat | 0.1145 (Hectare || 0.1145|
lo7 1525 ||Private |[Jarayat | 0.1025 (Hectare )| 0.1025|
o8 1526 ||Private |[Jarayat | 0.1068 (Hectare )| 0.1068|
199 1210 ||Private |[Jarayat | 0.0006 (Hectare || 0.0006]
lloo |39 ||Private |[Jarayat | 0.1682 (Hectare )| 0.1682|
|101 ||241 ||Private ||Jarayat ” 0.0176 (Hectare )” 0.0176|
02 |42 ||Private |lTarayat | 0.1033 (Hectare || 0.1033]
103 |64 ||Private |[Jarayat | 0.1664 (Hectare || 0.1664
o4 |he7 ||Private |[Jarayat | 03291 (Hectare )| 0.3291]
|105 ||35 ||Government ||Jarayat ” 0.024 (Hectare )” 0.024|
llos |38 ||Private ||Bagayat | 0.0162 (Hectare || 0.0162|
o7 |l4o ||Government  |[Kharabo | 02697 (Hectare || 0.2697]
llos  |[s4 ||Government  |[Kharabo | 0.1091 (Hectare )| 0.1091]
|Village: Haripar (Khandhera) |
POT
109 104 Government KHARABO - 0.9025 (Hectare ) 0.9025
A
o |26 |[Private |[Jarayat | 0.001 (Hectare )| 0.001|
i |27 |[Private |[Jarayat | 0.0285 (Hectare || 0.0285|
112|229/ Paiki/ 3 |[Private |[Binkheti | 0.0442 (Hectare )| 0.0442]
113 |o#4 |[Private |Jarayat | 0.1458 (Hectare || 0.1458]
4 |28 ||Government | [Kharabo | 0.0848 (Hectare || 0.0848]
s Jl490 |[Private | Kharabo | 0.6163 (Hectare || 0.6163]
s |ls01 |[Private |Jarayat | 0.0028 (Hectare || 0.0028]
|Village: Vodisang |
7 |57 |[Private |Jarayat | 0.0186 (Hectare || 0.0186|
118 |[580/Paiki 1 |[Private |Jarayat | 0.0428 (Hectare )| 0.0428]
119 |[s80/Paiki 2 |[Private |[Binkheti | 0.0383 (Hectare || 0.0383]
20 |ls81 |[Private |Jarayat | 0.026 (Hectare)|| 0.026|
121 gﬁﬁ“lrfey No.223 G overnment  [|Canal 0.057 (Hectare ) 0.057
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Village: Nana Badanpar

|122 ||173 ||Government ”Kharabo ” 0.0636 (Hectare )” 0.0636|
|123 ||53 ||Private ||Jarayat ” 0.0681 (Hectare )” 0.0681|
24 |[s2 ||Government  |[Kharabo | 0.0011 (Hectare)|| 0.0011]
|125 ||Old Survey No.40 /3 ||Government ”Kharabo ” 0.0339 (Hectare )” 0.0339|
|Village: Jashapar |
|126 ||649 ||Private ”Jarayat ” 0.2451 (Hectare )” 0.2451|
|127 ||666 ||Private ||Jarayat ” 0.0431 (Hectare )” 0.0431|
|128 ||667 ||Private ||Jarayat ” 0.0069 (Hectare )” 0.0069|
|129 ||762 ||Private ||Jarayat ” 0.1593 (Hectare )” 0.1593|
130 |l7e4 ||Private |[Jarayat | 03609 (Hectare || 0.3609)
|Village: Sarvaniya |
|131 ||463 ||Private ||Jarayat ” 0.058 (Hectare )” 0.058|
|Village: Kalavad |
132 1007 ||Private |[Jarayat | 1.024 (Hectare )| 1024
133 1026 ||Private ||Bagayat | 0.2453 (Hectare )| 0.2453|
134 1029 ||Private |[Jarayat | 0.3843 (Hectare )| 0.3843]
135 1035 ||Private |[Jarayat | 0.4848 (Hectare || 0.4848|
136 |[1090 ||Private ||Binkheti | 0.6681 (Hectare)|| 0.6681]
137 [1o912 ||Private |[Tarayat | 0.4066 (Hectare || 0.4066|
138 1092 ||Private |[Tarayat | 0.2402 (Hectare )| 0.2402|
139 |fiio3 ||Government  |[Kharabo | 0.9849 (Hectare || 0.9849)
a0 |[i1o4 ||Private ||Bagayat | 0.0332 (Hectare )| 0.0332]
|141 ||1 105 ||Private ”Bagayat ” 0.2372 (Hectare )” 0.2372|
a2 liios ||Private ||Bagayat | 0.6133 (Hectare )| 0.6133]
|143 ||1 107 ||Private ”Bagayat ” 0.568 (Hectare )” 0.568|
lias |[1108 ||Private ||Bagayat | 0.1081 (Hectare )| 0.1081]
|145 ||1271 ||Private ||Jarayat ” 0.75 (Hectare )” 0.75|
146 |j1272 ||Private |lvarayat | 02638 (Hectare )| 0.2638|
147 |f1280 ||Government  |[Kharabo || 1.9984 (Hectare )| 1.9984|
llas 1327 ||Private |lvarayat | 0.0075 (Hectare ) 0.0075|
a0 |l1376 |[Private |varayat | 04761 (Hectare )| 0.4761|
150 |i378 |[Private |varayat | 0.167 (Hectare)| 0.167|
151 |[1384 |[Private |varayat | 05111 (Hectare)| 0.5111]
152 |l1398 |[Private |varayat | 05031 (Hectare)| 0.5031]
[153  |l1400 |[Private |varayat | 0.0092 (Hectare )| 0.0092]
154 |1402 |[Private |varayat || 0.2365 (Hectare)| 0.2365|
liss  |l1407 |[Private |[Tarayat | 0.4834 (Hectare || 0.4834|
156 1413 Private Jarayat 0.0095 (Hectare ) 0.0095
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157 1490 Private Jarayat 0.6296 (Hectare ) 0.6296
liss 516 |[Private |[Jarayat | 03197 (Hectare )| 0.3197]
liso  |[1539 ||Private |[Jarayat | 0.0394 (Hectare || 0.0394]
lieo  |[1603 ||Government  |[Kharabo | 0.2796 (Hectare )| 0.2796|
lie1 1639 |[Private |Jarayat | 0.0234 (Hectare || 0.0234]
iz |[16662 |[Private |[Binkheti | 0.1134 (Hectare || 0.1134]
63 |li686 ||Private |[Bagayat | 05109 (Hectare )| 0.5109)
64 |[1693 |[Private |Jarayat | 0.2444 (Hectare || 0.2444]
|165 ||1699 ||Private ||Jarayat ” 0.653 (Hectare )” 0.653|
|166 || 1700 ||Private ||Jarayat ” 0.259 (Hectare )” 0.259|
67 l413 ||Private |[Jarayat | 0.0831 (Hectare)|| 0.0831]
lies  |loal ||Government  ||Road | 0.0404 (Hectare || 0.0404
6o |loco ||Private |[Jarayat | 0.3588 (Hectare || 0.3588|
170 |loss ||Private |[Jarayat | 03651 (Hectare )| 0.3651]
171 |loe7 ||Private |[Jarayat | 0.4026 (Hectare || 0.4026|
172 |loes ||Private |lTarayat | 0.5682 (Hectare || 0.5682|
173 |lo7s ||Private |[Jarayat | 0.0064 (Hectare )| 0.0064
174 /Cl),fiksi“rvey No- 173 Hip ivate Jarayat 1.2404 (Hectare ) 1.2404
175 %‘11 /Is,‘gflziey No. Government  ||Canal 0.1069 (Hectare ) 0.1069

Total| 33.0602|
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